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Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

HOME DEPARTMENT 

UT Secretariat 

 

Notification 

Ladakh, the 13th March 2023 

 

S.O. 08- In exercise of the powers conferred by sub-section (3) of section 9 of the Maneuvers, Field Firing and 

Artillery Practice Act, 1938, read with SRO 2 dated 19.12.1957, issued by the Ministry of Home Affairs, 

Government of India, notice is hereby given that the Administration of UT Ladakh intends to authorize carrying  

out of the Field Firing and Artillery Practice throughout an area measuring 5,69,911 Kanals and 17 Marlas 

situated at village Matayen Kharu, District Kargil for a period of five years. The location/map of the land is 

given in Shajra Khasra as Annexure “A” and the points and Grid reference of the proposed range are as under:- 

  

 लद्दाख, 13 मार्च, 2023  

 LADAKH, MONDAY, MARCH, 13, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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Point  Grid  Point  Grid  Point  Grid  

1 420513 7 378415 13 401480 

2 412538 8 378430 14 402488 

3 319589 9 387430 15 408499 

4 220570 10 397448 16 420504 

5 220470 11 390448  -  -- 

6 308378 12 390480  -  -- 

 

Objections in this regard, if any, may be communicated to Deputy Commissioner, Kargil within a period of 

two months from the date of issuance of this notice. 

 

By order of the Lieutenant Governor. 

 

         Sd/= 

(Umang Narula) IAS,  

Administrative Secretary  

Home Department, UT, Ladakh 

 

No. Home/UTL(230)/2023/522-36                 dated:      13-03-2023. 

Copy to :- 

1. All Administrative Secretaries, UT Ladakh. 

2. Addl. Director General of Police, Ladakh. 

3. Divisional Commissioner Ladakh. 

4. Secretary to Lieutenant Governor. 

5. Deputy Commissioner Kargil. 

6. DIO NIC for uploading on the website. 

7. PS to Advisor Ladakh. 

 

 

(Tashi Dolma) JKAS  

Additional Secretary 

Home Department 
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“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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